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HI6H COURT OF ANDHRA PRADESH - Civil Judges (Senior Division) -
Future voconcies in the codre of Civil Judges (Senior Division) by

promotion from the codre of Civil Judges (Junior Division) for the year
2r)1q - NOTTFTFh

ROC.NO. 160/2019 -B.sPL.

NOTIFICATION NO.482-B.5PLr DATED: t6 .O7.20t9.
READ:

Order doted 04.0t.2007 of the Hon'ble Supreme Court of Indio in Civil

AppeolNo. 1867 of 2OQ6.

High Court's Notificotion No.153-B.Spl., doted 08.03.2019.

High Court's Proceedings Roc.No.160/2019-B.Spl., doted 01.05.2019.
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The High Court vide Notificotion 2"d read above, notified
8 voconcies in the codre of Civil Judges (Senior Division) to be f illed by

promotion from the codre of Civil Judges (Junior Division) f or the year

20t9.

The High Court hereby further notifies 17 vqconcies inthe cadre of
Civil Judges (Senior Division) to be filled by promotion from the cadre of
Civil Judges (Junior Division) in oddition to the 8 voconcies notif ied under

ref erence 2nd cited, f or the yeor 2019.
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